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* IN THE HIGH COURT OF DELHI AT NEW DELHI
# CNR No. DLHC010070422024

+ W.P.(C) 2285/2024, CM APPL. 9515/2024

V.S. SUNDARARAMAN .. Petitioner
Through: Mr. S Rajappa, Mr. R
Gowrishankar and Ms. G Dhivyasri, Advs.

VErsus

UNION OF INDIA & ANR. ... Respondents
Through:  Mr. Vedansh Anand, SPC with
Mr. Kush Garg, Adv.

CORAM:

HON'BLE MR. JUSTICE C. HARI SHANKAR

HON'BLE MR. JUSTICE VINOD KUMAR

ORDER (ORAL)
Y% 07.09.2026

C. HARI SHANKAR, J.

1. Mr. Rajappa, learned Counsel for the petitioners, submits that as
his client has been given relief by Respondent 2, the writ petition has

become infructuous.
2. It is accordingly disposed of.

C. HARI SHANKAR, J.

VINOD KUMAR, J.
SEPTEMBER 7, 2026/dsn
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